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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH , KOLKATA

ORIGINAL APPLICATION NO 92 OF 2024

JAGANNATH MONDAL

..... APPLICANT

VERSUS

STATE OF WEST BENGAL,
DEPARTMENT OF ENVIRONMENT AND
ORS.

........... RESPONDENTS

AFFIDAVIT IN OPPOSITION ON BEHALF OF THE RESPONDENT
NO 7 NAMELY BIKRAM MONDAL

I, Bikram Mondal, son of Mrityunjay Mondal, aged about 27 Years, by
faith Hindu, by occupation business, residing at village- Fulur , P.O
-Fulur, post office- Saithia, District: Birbhum, Pin - 731234, state as

follows -

1. [ am the respondent No 7 above named as such I am well
acquainted with fact and circumstances of the above case. Iam duly

competent to affirm this affidavit for myself.

2.  That I have been served with copy of the Original application
being no 92/ 2024/ EZ filed by the petitioner before this Hon'ble
Tribunal, after receiving the same I have contact with my learned
Advocate Ms Sucharita Biswas, she had gone through the said

plication and readover and explained to me in Bengali .
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3. With reference to the paragraph nol of the said application I

deny each and every allegation made therein save and except what are
matter of records. I specifically deny that 1 am operating illegal Poultry
farm situated at Dag nos 984 and 985 which is adjoining to the
residence of the applicant and caused disturbance in his daily life . I
further deny that I am operating the said poultry farm in violation of
all rules and regulations and without following any of the
environmental guidelines for poultry farm issued by the Central
Pollution Control Board on January 2022. I call upon the petitioner
strict proof thereof and reserve my right to make appreciate

submission at the time of hearing, if necessary. I say that initially in

year 2021 the said farm was operated by my mother Bhanumathi

Mondal with the consent of the some family residing in the said

locality (para) including son of the applicant. I say that Fulur Gram

Panchayat had issued trade license in favour of my mother on
// /];6,[7(/%2\]\for one year and my mother was duly paid the fees to the
y éuq Gra.rg lsagxchayat Subsequently , my name has been registered
/ ﬂ g%%lq Panchayat for running poultry farm and the said

anrt&;?lyat /1§s1.11ed trade license in favour of me for 5 years after
{ecewm/g the /y statutory fees.I say that the said license is valid for 5
years | 11 & upto 2025. I say that there is no residential house

T, e ot

adjocent to the said poultry farm. I say that the said poultry farm is

[y

on the vacant land i.e farm house (Khabar Bari ) ,therefore,

of causing harm to the immediate locality impacting
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botié t;u\n\l\axih alth and ecosystem does not arise.
R al ongeoi Hh Timth Arovala

e annexed hereto and collectively marked as Annexture

T otocopies of the said relevant documents, and Shy
photegrap)‘éﬁ

With reference to the paragraph nos 2,3,4,5,6,8,9,10,11,12 and

of said application I deny each and every allegation made therein
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save and except what are matter of records. /I deny, the allegatlons

made in complaint filed before the said Gram Panchayat 0n24 S

2022. I further deny the allegations made in let{er dated 16! 9. 2022
filed before Sub Divisional Officer of Suri.
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I further deny that the allegations made in complaint dated
7.12.2022 filed before the Chairman, West Bengal Pollution Control

Board. I deny that the said poultry farm operating without proper

authorization which posed a significant threat to the local inhabitants

of the area. I deny that the said poultry farm is being operated in
residential area and

in complete disregard to established siting
»m_—i&e Env1ronmental guidelines for poultry farm
in January 2022 ‘I,d thét the allegations made in letter dated
6.3.2023. 1 deny thaﬁmd %M(ﬁlmes is applicable for all poultry
farm. I I‘CSCWC my rlght ‘fo make ppreciate submission at the time of
hearing,if negessary I further\ deny that the said poult_ry farm is

criteria as led down

village is suffering. I further deny that the dead bodies of the birds are
littered everywhere and emitting a horrid smell and has not been
disposed of properly. I further deny the allegations made in the notice
dated 28.11.2023. I call upon the petitioner to strict proof thereof. I

say that I am keeping and maintaining the said farm as per the
_y guidelines made by the Central Pollution Control Board , so that

people of the locality cannot raise any objection what so ever.
y \f'- ) A FATH. Ragli ol oo lofied ooy
. ‘~,‘ The photocopy of the application i  is annexed hereto and marked
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S _/’/.? 9. With reference to the paragraph no .7 of said application I deny

~iy ez €ach and every allegation made therein save and except what are

atters of record. I deny that the poultry farm is operating in flagrant

egard of environmental guidelines and in violation of law laid down
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in Water (Prevention and Control of Pollution) Act,1974 and Air
(Prevention and Control of Pollution) Act, 1981.] specifically deny that

I am handling birds above 25000 without obtaining the consent to

establish/ consent to operate from the state Board. I say that

initially in the year 2021 my mother was keeping 966 hens and
subsequently I am keeping 1080 hens approximately .I say the said

poultry farm situated in dag no 984 and 985 and total land is

measuring 4 decimals i.e 1740 square feet equivalent to 1616512
centimeters approximate, Therefore, 1616512 centimeters are divided

by 450 centimeters is 3592 (approximate). Therefore , I cannot handle

more than 3592 hens in the said 4 decimals of land . I initially

purchased the hens from SWATHY FEEDS and presently I am
purchasing hens from ABIS EXPORT INDIA PRIVATE LIMITED.

sibalmddthh ngliot deen laded G 5

Reyp
The photocopies of the said,\records are annexed hereto and

collectively marked as Annexture R-3.

6. With reference to the paragraph nos 14 and 15 I deny each and

every allegation made therein save and except what are matter of

records.

7. I state and submit that

cost.

8. That the statement made in paragraph 1 to 6 are true to my
knowledge and rests are my respectful submission before this Hon'ble

Tribunal.

Advocate

this application is nothing but

harassive and misleading and the petitioner made false statement

by affidavit , therefore, this application should be dismissed with

Biwtom MOV

Deponent



VERIFICATION

I, the deponent above named do hereby verify and declare that the

statement made in paragraph nos 1 to 6 are true to my knowledge

Verified at Kbl@téivi%tﬁ(dé}t%
AR EAN KAV TR G

Identified by me.

and rests are my'rc‘spe,c‘t@l submission before this Hon'ble Court.

: S

N\

fuz[nw:’tﬁ Liadu,.

Advocate.
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S 5 \\ \
AuguSt, 2024.
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Deponent.
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NOTARY
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To

The Pradhan

Fulur Gram Panchayat

Birbhum,.,
Re : Application for poultry farm with consent

Dear Sir,

We undersigned are the residents of Fulur Gram Panchayat, we do hereby declare that

if Bikram
Mondal ,son of Mrityunjay Mondal, village + post office-

Fulur, police station - Sainthia, District -
Birbhum, open any poultry farm in our locality,

we do not have any objection thereto. We are giving
consent with full knowledge.

Your Sincerely
1. Bhriguram. Mondal
2. Tujunga Mondal
3. Anath Mondal
4. Ajay Kumar Mondal

5. Minturn Sil
Dated- 12/7/2021

Place- Fulur.




FULUR GRAM PANCHAYAT Tim -
Vill + P.O - Jiwe, P.S - Sainthia S

Dist - Birbhum. ( W.B)
E-mail Id : fulurgp@gmail.com

PROVISIONAL CERTIFICATE OF ENLISTMENT FOR TRADE

UIS 46[1][b] of the West Benga! Panchayat act.1973 (amendment) Vide No.
2329(26)/M/Panch/11-1-90 Dt. 11-11-91 of Govt. of W.B. Secy. Panchayat Dept.
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Fulur Gram Panchayat

Vill+p.o - Jitendra, PS.- Sainthia
PROVISIONAL CERTIFICATE OF ENLISTMENT FOR TRADE
U/S 46(1)(b) of the West Bengal Panchayat Act 1973( amend) vide no

2329(26)/1/panch/11-1-90 , Dt- 11-11-91 of Govt of W.B. Sec. Panchayat Dept.

TRADE NAME :
NAME OF THE TRADER : Bhanumathi Mondal
ADDRESS : village - Fulur, P.O. - Fulur.

P.S :Sainthia, District Birbhum

NATURE OF

BUSINESS : POULTRY FARM
PLASCE OF

BUSINESS. : Fulur

Certificate issued by the Gram Panchayat in favour of Registered Farm for the year 2021-2022.

Date.: 13/7/2021. Pradhan

Fulur Gram Panchayat

Jiwe., Birbhum
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Seal of Gram,

FORM NO 4. Serial no 1562

Panchayat, Rules 8(2) and

Rules 31(1)

GRAM PANCHAYAT 'S TAX OR RENT RECEIPT

1. TAX PAYER'S NAME& ADDRESS :  Bhanumathi Mondal, widow of Mrityunjay

Mondal Fulur,............. 2021-2022.
2 RECEIPT :

a. Land and house rent/ tax :

b. Car license :

c. Toilet and ors :

d. Water Supply :

d. Light supply :

e. Sewerage system and rubbish :

f. Registration of trade. : Fees for poultry farm registration , Rs 500/
g. Ferry service :

h. Burning ghat :

|. Deep tubewell :

g. Sale of food grains :
I. Advertisement :

j- U/S 47 fine:

k. Orthers

Dated : 16/7/20211.

............. Rs 500/

Five hundred only




= o=

Note: .
Ote: 1. No member of Gram Panchayat will be involved for above collection.

2. Cheque/ Draft number, date, amount must be recorded.

Signature

Dated
Tax/ Rent collector

Gram Panchayat




FORM 11 — F—

[ See rule 58(2)

. . ;V\\\‘—‘_Mﬁ,__‘__‘_ﬁ___ o
Name Of District :BIRBHUM

Name 0f Bjoc : SAINTHIA
ame Of Gram Panchayat . FULUR

Trade Regj i :

— gfsu-atTon No:- 258 Trade Registration Date:-27-Dec-2022
Tade Registration Certificate issye No:- 1

Tradelis . ‘ Issue Date:-27-Dec-2022
gistration Certificate issued for the period of: 2022-2023,2023-2024,2024-2025
To BIKRAM MONDAL
........................ ; 'I'\'I“a:i'x.{é"afﬁ}aﬁ/panner/Director)
Full Address .
;/ILLAGE - FULUR PARA - SHIBTALAPARA
OLICE STATION - SAINTHIA POST OFFICE - FULUR
MoOuza - FULUR 117 DAG - 969 985,984
PIN NO - 731234

Gram Sansad/ Part No. FULUR XvII
Description of Trade :POULTRY FARM
Gram Panchayat acknowledges a sum of Rs. 150

(Rupees One Hundred and Fifty Only)
From BIKRAM POULTRY CENTER

(Name of Trade)

Grant of this certificate shall not absolve the applicant from the requirement of procuring all the
statutory clearances to be obtained from the appropriate authority before actual commencement of

the trade. If any violation/default is noted later is, the certificate shall be liable to be cancelled and
the trade/business shall be closed down with immediate effect.

This Certificate Is Electronically Generated

N.B.: Gram Panchayat has every right to cancel or revoke or not allowing renewal of registration at any time

Ref. Application Docket No. NOCILII67538146N
https://wbprd.gov.in/
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To

The B.L. LR.O

Sainthia, Birbhum,

Dear sir,

I, Bikram Mondal, son of late Mrityunjay Mondal, permanently

residing at village-Fulur, p.s- Sainthia, District-Birbhum, Fulur

Gram Panchayat state that | am an unemployed, | want to

open a poultry farm in my land being dag nos 984 and 985,

Residents of the said locality have objection thereto. But one

Jagannath Mondal who is residing far away ,he started case

case against me with out having any disturbance.

Please note that | always maintaining and keeping the said

farm clean on regular basis so no problem can be generate

or. create any disturbance to the residents of the said locality.
I do hereby request you kindly allow me to run the said

poultry farm with out any obstruction.

Thanking you.
Your Sincerely
Bikram Mondal

13/7/2024




Signature of Residents of the said locality.

1. Tufun Mondal.

2. Panu Bhadari

3. Susanna Mondal

4. thump impression (Madhabi Lata Chatterjee)
5. Sukumar Mondal

6.Somnath Mondal

7.Kalyan Mondal

8. Gour Hari Mondal

9. Bhriguram Ram Mondal

10. Ramkrishna Mondal

11. Anath Mondal.
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Birbhum foF favour of 1p8 kind erusal Sainthia, Birbhum
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Sainthia, Birbhum -
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To

The B.LLRO

Salnthia, Birbhum. Re.: MP case no 1400/22

Jagannath Mondal
Applicant
Bikram Mondal
Opposite party
Schedule- Fulur ,JL-117, Dag nos - 984 & 985

REPORT
On 12/2/2023 at the time of inspection it was found that Opposite Party running a
poultry farm in dag no 984 measuring 1 decimalof land and In Dag nos 985
measuring 3 decimals of land. It is alleged by the applicant that Opposite Party
running the said Poultry farm with out maintaining any law and without having
any permission of Gram Panchayat for which bed smell isspreading in the locality
for which residents of the said locality are facing problem.
Memo no 462/B.L.L.R.O/SNI

Dated: 22.2.2023. Revenue inspector

Fulur Gram Panchayat
Sainthia, Birbhum
The enquiry report ofR.l.isendorsed
and forwarded to the LD SDEM, Suri,

Birbhum for his kind perusal.

Received /7

BL&LRO, Saibthia ,Birbhum.
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EQUIPMENT DETAILS (To Be Verified)

—

T REQUIRED ACTUAL
Y Chick Drinker Nl
2. | ChickFeeder - ey
3 Auto Feeder i
4. Auto Drinker _
5. Water Tank —
BROODING DETAILS :-
3
DAY | Time P fin .| CROPFILLING REMARKS
1 92°F =
2 90°F
3 89F
4 88°F _
5 87°F S
6 86°F
7 85°F
REMARKS :-
1. Brooding Management :
2. Feeding Management
3. Litter Management
4. Birds Health Status
5. FarmerCooperation .:
Farmer Signature Supervisor Signature

BRANCH (IN-CHARGE COMMENTS REASON FOR)

1. Above 1.9 FCR

2. Above 5% Mortality

3. Above STD Pro. Cost
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Before MMMEM 5
TRIBUNR L ,Qmme»r’an,\,s 2
WesT penuay  x,,,
» TOLKATE b e
Asslicaion
'SN&LG\-NKT\\ \“\bmoaﬂ_ n
-Vs- ‘ A‘??L\Ql\_\*.‘_
| Befermdant
STATE of wggr BENAL BEDpgr meny op [ 22ETEN

Respondent

EnviqN Ma= ESFHNDENF -
KNOWN ALL MEN by e KoRs %lat I/ We

do hereby in my/our name and my/ (our behalf constitute and appoint SMit— Suehansiiq )

true and lawful Pleader/ Advocate & Attorneys to appear and act for me/us in

the matter noted above to the suit written statement, conduct suit, appeal from

original suit order etc. and for that purpose to do all acts and things, whatsoever
in that connection including compromise of the above matter disposing in or

withdrawing money from filling or taking out of appear, document and payment

order from court referring matters in dispute between the parties here to
arbitration,

withdrawing the above matters with liberty title fresh suit, sending

properties released from attachment filling execution or Miscellaneous cases and

other petitions, birding at execution sale, obtaining payment from us our Court,
Withdrawing custody and other fees and doing on my/our behalf such other

acts in the above matters as are necessary and proper

I/ We hereby agreeing to ratify and confirm all acts so done by the said Advocate

or Attorneys as my/our own acts and as it done by me/us to all igtents and
purposes.

Date..i.ﬁ/.?.}zozz.,
ADVOCATES
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BEFORE THE HON’BLE NATIONAL

“GREEN TRIBUNAL
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